¢I TEM NO 101 COURT NO. 8 SECTI ON X |

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 5267-5269 OF 2002

CHI NNAKARUPATHAL & ORS Appel I ant (s)
VERSUS
A. D. SUNDARABAI & ORS Respondent (s)

(Wth appln(s) for discharge of Advocate-on-Record for respondent
and office report)

Date: 16/10/2008 These Appeals were called on for hearing today.

CORAM : HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE AFTAB ALAM

For Appell ant(s) B. Sridhar, Adv.

K. Ram Kumar, Adv.

For Respondent (s) S. Srinivasan, Adv.

R N. Keshwani, Adv.

K. V. Vi swanat han, Adv.
Venkat esan, Adv.
P. V. Yogeswaran, Adv.

P. Viswanatha Shetty, Sr. Adv.
M A. Chi nnasany, Adv.
V. Mal at hy, Adv.

555 555 5 5 5%

UPON hearing counsel the Court made the follow ng
ORDER
M. B. Sridhar, |earned counsel for the appellant started his
argunents at 11.25 a.m and concluded at 12.10 p.m Thereafter, M.
P. Viswanatha Shetty, |earned senior counsel appearing for the
respondents nade his subnissions for about 10 m nutes.

Heari ng concl uded.

Judgnent reserved.

( Ravi P. Verma ) ( Anand Si ngh )
Court Master Court Master



